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Central Administrative Tribunal
Principal Bench, New Delhi

O.A. No. 2014/2020
M.A. No. 2777/2020
MA No. 2583/2020

This the 24" day of December, 2020
(Through Video Conferencing)

Hon’ble Mr. Pradeep Kumar, Member (A)

Yogesh Mahajan

Age: 44 years,

S/o LR Mahajan

R/o C-1-117,

Lajpat Nagar,

New Delhi-110024

Ex-Technical Assistant (ENT) (Ad-hoc),
AIIMS, New Delhi-110029.

Applicant
(Applicant in person)
Versus

Director,
All India Institute of Medical Sciences (AIIMS)
Ansari Nagar,
New Delhi-110029

Respondents

(through Shri V.S.R. Krishna, Advocate)
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ORDER (Oral)

The applicant appeared in person. He has preferred
this OA which had come up earlier for hearing when the
applicant sought permission to attach some additional
documents which were necessary to establish his grievance

on a prima facie basis. The OA was listed for 28.01.2021.

2. The applicant has now preferred MA seeking
amendment to certain paragraphs of the OA as already
filed, as it is brought out that certain typographical errors

have crept in the OA at several places.

3. Matter has been heard. Since notice has not been
issued on the OA as yet, the learned counsel for applicant
seeks permission of the Court to withdraw the OA, with
further liberty to file a better OA for the same grievance,
along with requisite documents etc, which were considered
necessary to support his grievances, along with due

corrections as are sought in this MA.

4. In view of above, the OA No. 2014/2020 is
dismissed as withdrawn with liberty as aforesaid. OA No.
2014/2020, therefore, is not required to be listed on

28.01.2021. No costs.
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S. Pending MAs have become infructuous and are

disposed of accordingly.

(Pradeep Kumar)
Member (A)

/Sunita/daya/



